


























RC.No.3311/219/B2 District Collector Office
Date : 26.11.2022 Chengalpattu

Minutes of the Feedback and Discussion meeting with Resident Welfare associations
of Thazhambur Village Panchayat and Village Panchayat Administation regarding the

implementation of Solid Waste Management conducted by District Collector
Chengalpattu on 24.11.2022

As per the direction of National Green Tribunal case No.113/2021 Dated 17.10.2022 a

feedback and discussion meeting was conducted by district Collector with the Resident  welfare

associations of Thazhambur Village Panchayat and village Panchayat Administration regarding

the implementation of Solid Waste Management on 24.11.2022, 5.00 Pm at Chengalpattu

District Collector’s office. The following officials have participated in the meeting.

1/Project Director/ Joint Director, DRDA Chengalpattu
2.Asst.Director (pts) Chengalpattu
3.PA to Collector (Legal) Chengalpattu
4.Block Development Officer (VP) Thiruporur
5.Asst Engineer, Thiruporur Block
6.Zonal Dy BDO , Thiruporur Block
7. Block Co-ordinator , Thiruporur Block
8. Asst Engineer, TNPCB MM Nagar

9.Panchayat President Thalambur and Ward Members

10. Thalambur Pt Secretary

11/ Representatives of the following Residential Welfare Associations
1. Arihant Heirloom
2. ADROIT

3. Casa Grande Supreme

4. Jain Spring Meadows

5. Sakthi Nagar

6. Casa Grande Elan

7. DLF Garden City One

8. Army Welfare Housing Organisation

Minutes of the Discussion and Feedback

Thalambur Panchayat president has requested to sanction sufficient number of Garbage

Collection Vehicle since Thalambur Panchayat have more residential apartments.It Has been

informed by the Block Development Officer that Sanction has been accorded to Purchase a



E-Cart and other sanitary work Materials Under 15th CFC Fund. DLF and Arihant resident welfare

association has informed that the garbage complied at their apartments is segregated into

Non-Degradable and Bio-degradable by a private agency and the garbage is sent to Dumping

Yards. The president Thazhambur Panchayat has intervened and informed that such agencies

dump the garbages in panchayat area at Night times illegally. In such case the resident welfare

association informed they are ready to bear the expenses if panchayat administration removes

the garbage.

The District Collector mentioned the following points of Solid Waste Management

Rules 2016

All resident welfare and market associaions shall, within one year from the date of

notification of these rules and in partner ship with the local body ensure segregation of waste at

source by the generators as prescribed in these rules, facilitate collection of segregated waste in

sepreate streams, handover recyclable material to either the authorised waste pickers or the

authorised recyclers. The bio-degradable waste shall be processed, treated and disposed off

through composting or bio-methanation within the premises as far as possible. The residual

waste shall be given to the waste collectors or agency as directed by the local body.

All gated communities and institutions with more than 5,000 sqm area shall, within one

year from the date of notification of these rules and in partnership with the local body, ensure

segregation of waste at source by the generators as prescribed in these rules, facilitate collection

of segregated waste in sepreate streams, handover recyclable material to either the authorised

waste pickers or the authorised recyclers. The bio-degradable waste shall be processed, treated

and disposed off through composting or bio-methanation within the premises as far as possible.

The residual waste shall be given to the waste collectors or agency as directed by the local body.

The District Collection, Chengalpattu has advised the Resident Welfare Association that,

the source segregation should be done in the apartments itself, and they can segregate the

Waste into Non-Degradable and Bio-degradable and the residual waste can be collected by

Panchayat administration.



Further the District Collector has instructed the President, Thazhambur Panchayat and

Block Development Officer (VP), Thiruporur to inspect and verify periodically

whether the private vendors hired by are segregate the waste properly and sent to dumping

Yards.

Further, the District Collector has instructed the President, Thazhambur and Block

Development Officer(VP) to conduct a meeting with resident welfare association to ensure the

garbage is segregated into Non-Degradable and Bio-Degradable and not to be dumped any

place other than the Dumping Yard. Legal Action should be initiated against through Police

Department the defaulters.

The Arihant Heirloom Resident Welfare Association have informed that in their

apartments the garbages are segregated into Non-Degradable and Bio-Degradable properly and

the food waste are sent to Organic Farms, Non-Degradable to private vendors and Plastic wastes

to a private Organisation named Bisleri.

The District Collector has suggested insisted the of other Resident Welfare Association to

follow such procedures to remove plastic waste.

The Arihant Heirloom Resident Welfare Association have requested the List of registered

Private Vendors to segregate and dispose the Non-Degradable wastes from their apartment.

The Casa Grade Elan Resident Welfare Association have informed that a private Vendor

has been hired on by them to segregate the waste into Non-Degradable and Bio-Degradable and

sent to Dumping Yards.. Further, it has been requested to provide awareness to the Resident of

Thazhambur Village Panchayat on Solid Waste Management.

All the Resident Welfare Association Participated in the meeting requested to provide list

of Registered Private Vendors for collecting garbage disposed at their apartments.

Liquid Waste Management

All the Resident Welfare Associations have informed that, Sewage Treatment Plant are

working properly in their apartments and treated water is used for the Gardens in the

apartments . and Untreated water has been disposed thorugh Private Sewage Lorries Properly.



However the President of Thazhambur Panchayat has informed that the untreated water

from the apartment are taken through Sewage removed Lorries, but they are dumped in the

public places illegally.

The Block Development Officer(VP) and President are instructed to inspect and verity

the functioning of Sewage Treatment Plants in all the apartments. Further, the District Collector

instructed to Conduct a Co-ordination meeting with Commissioner Of Police Tambaram to take

legal action against the lorries who dump black water illegally in public places.

Specific Instructions issued by the District Collector.

● It is proposed to provide an E-Cart and other sanitary work Materials under the 15th

CFC Fund. Further it is also informed and instructed that Rs.532137/- has been

sanctioned to Thalambur Panchayat under 15th CFC 30% Tied Sanitation Fund in the

current Financial year. Solid Waste Management will be implemented in an effective

manner by the above intiatives.

● All the Apartment should segregate the garbages into Non-Degradable and

Bio-Degradable and should be removed by private Vendors.

● The Panchayat Administration should disseminate Awareness on segregation of Garbage

into Non-Degradable and Bio-Degradable at source itself  through IEC Activites.

● The panchayat Adminstration should take Necessary action to collect segregated

Garbages from apartments. The Panchayat Administration may finalize the fee by the

Gram Panchayat Resolution.

● The Resident Welfare Association are instructed to provide the list of Agencies to the

Panchayat Administration hired by apartment for garbage disposal. The Block

Development Officer (VP) and President are instructed to inspect and verify periodically

the proper disposal of garbage by the Agencies. and the inspection report should be

submitted every month. The Garbage in the other area (the village habitations) should

also be segregated and removed properly by Panchayat.

● The list and details of Registered Garbage Disposal Vendors should be maintained in the

village panchayat as it is now maintained by Greater Chennai Corporation.



● The ongoing work of Micro Composite Centre at a cost of Rs.28.64 Lakhs and Plastic

Waste Management Unit at a cost of Rs.36.00 Lakhs in survey No.146 of Thalambur

Panchayat should be completed on or before 15.12.2022 and put into use.

● 1.Thalambur Village Panchayat may be selected as Model Village Panchayat for the

implementation of Solid Waste and Liquid Waste Management as per the MoU signed

with IURL. The basic details of Thalambur Village Panchayat may be collected and the

Inspection/Research Report should be finalized immediately by Assistant Executive

Engineer (RD) Kattankolathur Sub Division, Assistant Engineer Thiru .Vasantha Raja with

the assistance of Hindusthan College of Engineering.

● 2. The population in each Houshold and Apartmentwise in Thalambur Village Panchayat

should be finalized with the assistance of Hindusthan University and DPR may be

finalized in accordance with the MoU signed with IURL and the Assistant Executive

Engineer (RD)  should submit the DPR to the District Collector by 28.11.2022.

District Collector
Chegalpattu

To,
1. Block Development Officer (VP)

Thiruporur
2. Pt.President And Ward Members,

Thalambur Panchayat
3. The Resident Welfare Associations

Thalambur
Copy:

1. Project Director / Joint Director DRDA Chengalpattu

2. Asst Director (Pts) Chengalpattu

3. Asst Project Officer (H&S) DRDA Chengalpattu

4. PA to Collector (Legal) Chengalpattu

5. TNPCB MM Nagar

6. Asst Executive Engineer (RD) Kattankolathur Subdivision



THAZHAMBUR PANCHAYAT- NGT 
 
 PANCHAYAT PROFILE :- 
 

Total Households : 7358 
 

Apartments - 3813 

Individual Housholds – 3545 
 

Total Population : 16302 Apartments – 6975 

Individual Housholds - 9327 

Habitations : 4 Nos. Thalambur, Karanai, Karanai 

Colony, Natham 

Ward : 6 Nos.  

 
 THOOIMAI KAVALARS/ SANITARY WORKERS – STATUS:- 
 

 Thooimai Kavalars (Presently Working) :  7 Persons 

 Sanitary Workers  :  13 Persons 

               Total  :   20 Persons 
 

 Total Requirement of Thooimai Kavalars /  
 Sanitary Workers as per Individual  
 Households   : 3545/150 = 23.6  
              = 24Nos 

 

 Additional requirement of  
   Thoomai Kavalars / Sanitary workers  : 24-20 = 4 Persons 
 

 VECHICLES AVAILABLE:- 
 

 Tricycles    :  2 Nos. 

 Push Cart    :  8 Nos. 

     Total   :  10 Nos. 
 

 Requirements of Tricycles -   
  (1 Tricycles  per 2 Thooimai Kavalars)  :  24/2 = 12 Nos. 
 

 Additional Push Cart required  :  12-10   = 2 Nos. 

 Tractors with Driver Availability    :  3 Nos.  
 

 Tata Ace   :  1 No. 
 



 
 E CART REQUIREMENT: 

 
 MCC / PWM site is located at a distance of 2km from the Village, 

hence  E carts are required to collect garbage from each of the  

collection points in every ward. 
 

   E cart requirement : 6 Nos.   
 

 PLAN OF ACTION FOR MANAGING THE SOLID WASTE 
 

I. For individual Households (3545) 
 

 Source Segregation to be initiated in every household by 
providing bins for wet waste (green) and Dry waste (Red). 
Procurement and Supply of bins to be done by Village 
Panchayat Administration. 

 ‘Push cart - 2 Nos.’ and ‘E- Cart - 6 Nos.’ to be procured 
by Village Panchayat under 15CFC 30 % SBM Component. 

 Additional requirement, 4 Nos. of Sanitary Workers to be 
employed by the Village Panchayat Administration. 
 

 Construction of MCC and Plastic Management Unit will be 
probably completed by Dec. 31st 2022, for which 6 
Persons will be employed by Village Panchayat 
Administration for effective functioning. 

 
 WASTE AUDIT SURVEY :- 

 
 Waste Audit Survey will be conducted in all four Habitations in 

Coordination with Hindustan Institute of Technology & Science 
Padur. 

 

 ASSESSMENT OF WASTE GENERATION FROM INDIVIDUAL 

HOUSEHOLDS :- 

   Individual Households   :  3545 

   Population     :  9327 

Total Waste generated 
       (250 gm / person)    : 9327x0.250kg = 2331.75kg 

                      =  2.3317 MT 
 



Wet waste  

(60% of Total Waste generated) : 2.3317x60/100 = 1.399 MT 
  = 1.4 MT  

Dry Waste  

(40% of Total Waste generated) : 2.3317x40/100 = 0.933MT 

 
 MCC AND PWM UNIT (UNDER CONSTRUCTION):- 

 
          MCC Capacity       : 2 MT 

 
 

          PWM Unit            : 
          (Components)       
 
  
          Probable Date of   
          completion           : 31st December 

 
 
EXISTING WASTE MANAGEMENT  IN APARTMENTS / GATED 

COMMUNITIES:- 

 
 Existing Apartments / Gated Communities: 15 Nos. 

 
a) At present source segregation is done in every household             

(as per apartment association information) 

b) Dry waste & Wet waste is being handed over / sold to private 

Agencies. 

c) Panchayat administration is complaining about illegal 

dumping of garbage’s collected from the apartments within the 

Panchayat area at random locations. 

 
 
 
 
 
 
 
 
 

a. Plastic shredder 
b. Dust removal Machine 
c. Baling Unit 
d. Weighing Machine 



INSTRUCTIONS TO THE APARTMENTS / GATED COMMUNITIES  BY 

THE PANCHAYAT ADMINISTRATION :- 

i. Apartments are requested to install Bulk Community Bio 

composters with capacities w.rt. the waste generated by the 

household populations. 

ii. In apartment associations should give the details of vendors / 

Agencies  involved in collection of wet / Dry Waste &  details of 

private tanker’s engaged in collection and disposal of raw 

sewage (untreated sewage), which will help the Panchayat 

administration to verify and make them register themselves 

either with CMWSSB or with TWAD Board with GPS fitted in  the  

vehicles. 


















